
 आयकर अपील	य अ
धकरण, ’सी’   �यायपीठ, चे�नई   
IN THE INCOME TAX APPELLATE TRIBUNAL 

 ‘C’  BENCH   : CHENNAI 
 

�ी जॉज� माथन, 
या�यक सद�य एवं 

�ी  इंटूर� रामा राव, लेखा सद�य के सम� 

BEFORE  SHRI GEORGE MATHAN, JUDICIAL MEMBER AND 

SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER 

 

आयकर अपील सं./I.T.A. No.1312/CHNY/2019                

�नधा�रण वष� /Assessment year     :   2014-2015. 

    

Oriental Plants and Equipments 

Pvt. Ltd, 
S.F.No.0633, Ravathur Main Road, 

Revathur Post, 

Coimbatore 641 103. 

 

Vs.  The Deputy Commissioner of 

Income Tax, 
Corporate Circle -1, 

Coimbatore.  

[PAN AAACO 2430P]   

(अपीलाथ�/Appellant)    (��यथ�/Respondent) 

 

अपीलाथ#  क$  ओर से/ Appellant by :  Ms. Nithya Sankaran, C.A. 

&'यथ# क$ ओर से /Respondent by :  Ms. R. Anitha, IRS, JCIT. 

 

सनुवाई क$ तार�ख/Date of Hearing :    28-11-2019 

घोषणा क$ तार�ख /Date of Pronouncement :    02-12-2019 

 

आदेश / O R D E R 
 

 

 PER INTURI RAMA RAO, ACCOUNTANT MEMBER: 
  

This is an appeal filed by the Assessee directed against the 

order of the Commissioner of Income Tax (Appeals)-1, Coimbatore 

(‘CIT(A)’ for short) dated 06.03.2019 for the Assessment Year (AY) 

2014-2015.    
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2. When the appeal was taken up for hearing, the Authorised 

Representative  filed  petition  dated 28.11.2019 seeking permission to 

withdraw the appeal filed by the assessee since the assessee is not 

interested in prosecuting his appeal.  

 

3.      In view of the above submissions of the ld. Authorised 

Representative  and there being no objection raised by the ld. Sr. 

Departmental Representative, the appeal filed by the assessee is 

dismissed as withdrawn.   

 

4. In the result, the appeal of the assessee is dismissed as 

withdrawn. 

Order pronounced on 2nd  day of  December, 2019, at Chennai. 

    
 

               Sd/-       Sd/- 

(जॉज� माथन) 

(GEORGE MATHAN) 


या�यक सद�य/JUDICIAL MEMBER 

 (इंटूर� रामा राव)  

(INTURI RAMA RAO) 

लेखा सद�य/ACCOUNTANT MEMBER    

  

 चे
नई/Chennai  

 .दनांक/Dated:2nd December, 2019. 

KV 

  आदेश क$ &�त1ल2प अ3े2षत/Copy to:    

  1. अपीलाथ#/Appellant   3. आयकर आयु4त (अपील)/CIT(A) 5. 2वभागीय &�त�न9ध/DR  

  2. &'यथ#/Respondent         4. आयकर आयु4त/CIT                      6. गाड� फाईल/GF  


